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Indian Railways as well as in between the 
Railway Stations by stopping trains in 
different States during the  1984 riots; 

(b) the estimated value of the property 
of the victims looted|damaged; 

(c) the details of the relief|compensation 
provided by Government to the next of 
kin of such victims; and 

(d) whether the relief/compensation 
was provided on the same scale as provi- 
ded to the victims of Delhi riots. If not, 
the reasons therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN- 
TARY AFFAIRS AND THE MINIS- 
TER OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) to (d) Information is being 
collected and will be laid on the Table of 
the House. 

Dismissal of State    Governments 

598. SHRI CHIMANBHAI MEHTA: 
Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) what is Government's reaction 
to the demand of dismissal of Orissa, 
Rajasthan, Madhya Pradesh and 
Gujarat Governments; and 

(b) whether it is a fact that Lok 
Sabha election results adversely affect 
the Opposition-ruled States where 
party-in-power at the Centre have 
secured better results for them in the 
concerned   Opposition-ruled   States? 

THE MINISTER OF STATE IN 
THE MINISTRY OF PARLIAMEN- 
TARY AFFAIRS AND THE MINIS- 
TER OF STATE IN THE MINISTRY 
OF HOME AFFAIRS (SHRI M. M. 
JACOB): (a) and (b) There is ne  
proposal before the Government for 
dismissal of the State Governments 
of Orissa, Rajasthan, Madhya Pra- 
desh and Gujarat, so long as they 
function within the ambit of the 
Constitution. 

Sikhs killed  wounded in the premises of
Railways in 1984 Riots 

597. SARDAR JAGJIT SINGH
AURORA: Will the    Minister of HOME
AFFARS be pleased to state: 

(a) the number and names of the Sikhs
killed/wounded in the    premises     of the 


